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Baillurgent applications shall be filed directly in the concerned Court of Special Judge (PC Act) CB!/ACB
wherein dre charge sheet has already been filed. . ’

in case any officer proceeds on leave or is not available, the matter shall be placed before the Link Judicial
Officer. if any Judicial Olficer(s) is transferred, lrislher successor will perform duty in place of him/her.

The Judicial Officers along with their staff who actually perform duties on Sundays and holidays ( i.e. actually
attending urgent misc. work like remand work, issuance of search warrants etc. on Sundays and Court Holidays)
shall be entitled for compensatory leave, as per rules. Additionally. if any Judicial OfficerlCourt official remains
present in court physically from 10.00 a.m. till 5.00 p.m. on Sundays and Court Holidays, such Judicial Officerl
Court official shall also he entitled to compensatory leave for said date.

Ms. Sunena Sharma, Special Judge (PC Act) (CB1) (Coal Block Cases]-02 will perform duties on dated 15.00.2026
for the equal number of working dnys involved in her foreign visit from 10.06.2026 to 03.07.2026. on the
directions oi Hon'ble High Court of Delhi vlde letter No.1030iDl~iC/Gaz.lB'G-3/FVQ026 dated 07.02.2026.

Ms. Colette Rashmi Kujur, Special Judge (PC Act) (CB1) will perform duties on dated 02.08.2026, 09.08.2026 &
23.08.2026 for the equal number of working days Involved In her foreign visit front 11.06.2026 to 10.07.2026. on
the directions of Hort'ble High Court of Delhi vlde letter No.2.'i77IDHC/Gaz.iBIG-3IFVI2026 dated 30.04.2026.

(DINESH Bl-lA'I"I‘)
Principal District 8: Sessions Judge-

curn-Speclol Jttdge(PC Act)(CBi)
Rouse Avenue Court Co|ttplex.New Delhi.
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The Registrar General, High Court of Delhi, New Delhi.
The Principal District 8: Sessions Judge(HQs), Tis Hazari Courts, Delhi.

Copy digitally forwarded for information and necessary action to :-
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copy digitally forwarded for information to :- 4

All the Special Judges(PC Act)(CBIlACB), Rouse Avenue Courts, New Delhi.
The Director of Prosecution, CB1, Block No.3, II Floor, CGO Complex, Lodhi Road, New Delhi.
The Director of Prosecution, Govt. of NCT of Delhi, Tis‘!-lazari Courts, Delhi.
The Director, Directorate of Enforcement, New Delhi.
The Director General (Prisons), Tihar Jail, New Delhi.
The Chief Prosecutor, CBIIACB, RACC, New Delhi
The ACP (Court Security), Rouse Avenue District Court Complex, New Delhi.
The Website Committee, Tis Hazari Court, Delhi. .
The I-iony. Secretary, Central Delhi Court Bar Association, RACC, New Delhi. _
The Branch In-charge, Care Taking, Facilitation, Filing and Pool Cars Section, RACC, New Delhi.
The In-charge, Computer Branch, RACC, New Delhi.
The Reader/P.S. to the undersigned.‘
The Lockup In-charge, Rouse Avenue Court Complex, New Delhi.
The Police Chowki In-charge, Rouse Avenue Court Complex, New Delhi.
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